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Date of commencement 

Date of adjournment sine die 

Datc of prorogation 

Number of days of sit"ings 

Number of hours of sittings 

I. DURATION OF SESSION 

13th November, 1972 
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Subject N arne of Member Date Date Decision Time taken 
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---

H. M. 
Rise in prices with Shri S. M. Banerjee 13-II-72 I4-II-72 Ne,ativcd 
particular reference 4 31 
to levy sugar and " vanaspati. 



S
L 
N
o.
 1 

Ti
tl
e 
of
 t
h
e 
Bi
ll 

-
-
-
-
-
-
-
-
-

2 

Da
te
 
of
 

i
nt
r
o
d
uc
ti
o
n 

3 

1 
T
h
e 
Pr
e
ve
nt
i
o
n 
of
 W
at
er
 

P
ol
l
ut
i
o
n 
Bi
ll
, 
1
9
6
9 

as
 i
nt
T
o
d
u
u
d 

in
 

lb
Jy
a S
alI
lr
a. 

2 
T
h
e 
De
l
bi
 
Sc
h
o
ol
 

E
d
uc
at
i
o
n 
Bi
ll
, 
1
9
7
2.
 
(
Ea
rl
ie
r 

Se
ss
i
o
n 

-
2-
9-
7
2)
 

3. 
BI
L
L
S 

(I
; 
G
o
v
el
'
Dl
ll
el
lt
 
B
U
" 

-
-
-
-
-
--
--
--
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-

Da
te
 
of
 

Da
te
 
of
 d
is
C\l
Ss
io
n 
i
n 
L
o
k 
Ti
m
e 
ta
ke
n 

la
yi
n
g 
on
 
t
he
 

Sa
b
ha
 

Ta
bl
e 

N
o.
 
of
 

N
o.
 
of
 

a
me
n
d
me
nt
s 
a
mc
D
d
me
nt
s 

ta
bl
e
d 

ca
rr
ie
d-

r
r

r
~
 

(i
n 
ca
se
 

of
 B
il
ls
 

~
d

 
R
aj
y
a 

Sa
b
ba
) 

4 
5 

6 
7 

8 
9 

-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-

1
3-
1
1-
7
2 

1]
-
1
1-
7
2 
(
M
ot
i
o
n 
f
or
 
e
x-

te
ns
i
o
n 
of
 
ti
me
 
f
or
 

pr
es
e
nt
at
i
o
n 
of
 
t
he
 

Re
p
or
t 
or 
t
he
 
J
oi
nt
 

C
o
m
mi
tt
ee
) 

1
4-
1
2-
7
2 
(
M
ot
i
o
n 
f
or
 

f
ur
t
he
r 
e
xt
e
ns
i
o
n 
of
 

ti
me
 
fo
r 
pr
es
e
nt
at
i
o
n 

of
 
t
h
e 
Re
p
or
t 
of
 
t
he
 

J
oi
nt
 C
o
m
mi
tt
ee
) 

1
8-
u-
7
2 

Re
p
or
t 
of
 
J
oi
nt
 
C
o
m-

mi
ne
eJ
ai
d 
o
n 
t
he
 T
a
bl
e.
 

A 
m
ot
i
o
n 
f
or
 e
xt
e
ns
i
o
n 
of
 

ti
me
 f
or
 p
re
se
nt
at
i
o
n 
of
 

t
he
 R
e
p
or
t 
of
 
t
he
 
J
oi
nt
 

C
o
m
mi
tt
ee
 
u
pt
o 
t
he
 

1
5t
h 
D
u:
e
m
be
r.
 
19
72
 

wa
s 
a
d
o
pt
e
d.
 

A 
m
ot
i
o
n 

f
or
 
f
ur
t
he
r 

e
xt
e
ns
i
o
n 

of
 
ti
me
 

f
or
 

pr
es
e
nt
at
i
o
n 
of
 

t
h
e 
Re
p
or
t 
of
 
t
h
e 
J
oi
nt
 

C
o
m
mi
tt
e
e 
u
pt
o 

t
h
e 

1
8t
h 
De
c.
, 
19
72
 
wa
s 

a
d
o
pt
e
d.
 

R
e
p
or
t.
 
of
 

C
o
m
mi
tt
ee
 
wa
s 

se
nt
e
d.
 

J
oi
nt
 

pr
e-

II
I 



j 
T
h
e 
Di
st
ur
be
d 
Ar
e
as
 
(
Ea
rl
ie
r 

(
S
pe
ci
al
 
C
o
ur
ts
) 

S
es
si
o
n-

B
m,
1
9
7
2
• 

3
1 -
5-
72
) 

4 
T
h
e·
 
F
or
ei
g
n 
E
x-

(
Ea
rl
ie
r 

c
h
a
n
g
e 
Re
g
Ul
at
io
n 
S
es
si
o
n-

Bi
n, 
1
9
7
2.
 

2
9-
8
-
7
2)
 

5 
T
h
e 
C
O
mp
ll
Di
es
 
(
A
m-
(
Ea
rl
ie
r 

e
u
di
MI
lt
)·
Bi
U,
 
~
 
S
es
si
o
n-

I
1-
8-
7
2)
 

6 
1'
he
 
Pr
es
i
de
nt
ia
l 
a
n
d 
(
Ea
rl
ie
r 

Vi
ce
-
Pr
es
i
de
nt
ia
l 

S
es
si
o
n-

El
ec
ti
o
ns
 
(
A
me
n
d-
2
6-
8-
7
2)
 

·
me
nt
) 
Di
U, 

~
 

Ij
-
H-
7
2 

(
M
ot
i
o
n 
f
or
 
e
xt
e
ns
i
o
n 

of
 
ti
me
 
f
or
 
pr
es
e
nt
a-

ti
o
n 
of
 
t
h
e 
Re
p
or
t 
of
 

t
h
e 
J
oi
nt
 C
o
m
mi
tt
ee
)J
 

is
-I
2-
7
2 

(
M
ot
i
o
n 
f
or
 
f
ur
t
he
r 

e
Xt
en
si
on
 
of
 
ti
me
 
fo
r 

pr
es
et
1t
at
i
o
n 
of
 t
h
e 
Re
-

p
or
t 
of
 t
he
 J
oi
nt
 
C
o
m-

mi
tt
ee
) 

1
3-
1
1-
7
2 

(
M
ot
i
o
n 
f
or
 
e
xt
e
ns
i
o
n 

of
 t
i
me
 f
or
 p
re
se
nt
at
i
o
n 

of
 
t
h
e 
Re
p
or
t 
of
 
t
he
 

J
oi
nt
 
C
o
m
mi
tt
ee
) 

1
3-
Jl
'"
7
2 

(
M
ot
i
o
n 
fo
r 
e
xt
e
ns
i
o
n 
of
 

ti
m
e 
f
or
 
pr
es
e
nt
at
i
o
n 

of
 
t
h
e 
Re
p
or
t 
of
 
t
he
 

J
oi
nt
 
C
o
m
mi
tt
ee
) 

1
3-
1
1-
7
2 

(
M
ot
i
o
n 
fo
r 
e
xt
e
ns
i
o
n 
of
 

ti
me
 f
or
 p
re
se
nt
at
i
o
n 
of
 

l
b
e 
.
R.
e
p
or
t.
of
t
he
 J
oi
nt 

C
o
m
mi
tt
ee
) 

.. 

A 
mo
ti
on
 
t
or
 e
xt
e
ns
i
o
n 
ot 

ti
m
e 
f
or
 
pr
es
e
nt
at
i
o
n 

of
 
t
h
e 
Re
p
or
t 
of
 
t
h
e 

J
oi
nt
 
C
o
m
mi
tt
ee
 
u
pt
o 

t
h
e 
la
st
 
d
a
y 
of
 
t
h
e 

Si
xt
h 

Se
ss
i
o
n 

wa
s 

a
d
o
pt
e
d.
 

A 
m
ot
i
o
n 
f
or
 
f
ur
t
h
er
 

e
xt
e
ns
i
o
n 
ot 
ti
me
 
f
or
 

pr
es
e
nt
at
i
o
n 
o
f,
 
t
h
e 

Re
P
or
t 
of
 
t
h
e 
J
oi
nt
 

C
o
m
mi
tt
ee
 
u
pt
o 
t
he
 3
0t
h 

M
ar
c
h,
 
1
9
7
3 
wa
s 
a
d
o
p-

t
e
d.
 

. 

A 
m
ot
i
o
n 
f
or
 
e
xt
e
ns
i
o
n 
of
 

ti
me
 f
or
 
pr
es
e
nt
at
i
o
n 
of
 

t
h
e 
Re
p
or
t 
of
 
t
h
e 
J
oi
nt
 

C
o
m
mi
tt
e
e 
u
pt
o 
t
b
e 

I.
I
J 

la
st
 
d
a
y 
of
 
t
h
e 
fi
r
st
 

we
e
k 
of
 t
he
 n
e
xt
 
s
el
li
o
n 

_ 
a
d
o
pt
e
d.
 

A 
m
ot
i
o
n 
f
or
 
e
xt
e
ns
i
o
n 

of
 
ti
me
 f
or
 p
re
se
nt
at
i
o
n 

of
 
t
h
e 
Re
p
or
t 
of
 
t
h
e 

J
oi
nt
 
C
o
m
mi
tt
ee
 
u
pt
o 

t
h
e 
l
as
t 
da
y 
of
 
t
he
 f
ir
st
 

\\
'e
dt
 o
f 
t
he
 n
e
xt
 
se
ss
i
o
n 

W
a
s 
a
d
o
pt
e
d.
 

A 
m
ot
i
o
n 
f
Or
 
e
xt
e
ns
i
o
n 
of
 

ti
me
 f
or
 
pr
es
e
nt
at
i
o
n 
of
 

t
h
e 
Re
J?
Or
t 
of
 
t
h
e 
J
oi
nt
 

Ce
m
mi
tt
ee
 
.
u
pt
O 
·t
he
 

la
st
 
da
y 
of
 
t
he
 
n
at
 

se
as
ie
n 
w
u 
a
d
o
pt
e
d.
 



I 
2 

3 
4 

S 
6 

7 
R

 
-9

 

H
 

M
 

7 
T

he
 C

en
tn

l 
Sa

le
s T

ax
 

(E
ar

lie
r 

13
-1

1-
72

 
1 

2
J 

S 
Pa

ss
ed

. 
(A

m
en

dm
en

t)
 

B
ill

, 
Se

ss
io

n-
:' 

(C
on

si
de

ra
tio

n 
an

d 
19

71
, 

as
 r

ep
or

te
d 

by
 

5-
8-

71
) 

pa
ss

in
g)

 
Se

ltc
t 

C
om

m
itt

u.
 

8 
T

he
 K

ba
di

 a
nd

 o
th

er
 

(E
ar

lie
r 

13
-1

1-
72

 
. 

. 
. 

1 
19

 
Pl

l1
Ise

d. 
H

an
dJ

oo
m

 
In

du
s-

S
es

si
on

-
(C

on
si

de
ra

tio
n 

an
d 

pa
ss

-
tri

es
 

D
ev

el
O

C
en

t 
Z2

-8
-7

2)
 

in
g)

 
(A

dd
iti

on
al

 
ci

se
 

D
ut

y 
on

 
C

lo
th

) 
A

m
en

dm
en

t 
B

ill
, 

19
72

. 

9 
T

he
 

Li
m

es
to

ne
 

an
d 

(E
ar

lie
r 

13
-I

I-
72

 
..... 

D
ol

om
ite

 
M

in
es

 
S

es
si

on
-

14
-1

1 -
72

 
La

bo
ur

 
W

el
fa

re
 

29
-8

-7
2)

 
2;

11
-7

2 
1 

42
 

Pa
ss

ed
 

~
 

B
iU

,I
97

2.
 

( 
ns

id
er

at
io

n 
an

d 
pa

ss
-

in
g)

 
• 

10
 

T
he

 
In

di
ra

 
G

an
dh

i 
16

-1
1-

72
 

0 
44

 
IS

 
Pe

nd
in

g.
 

U
ni

ve
rs

ity
 

B
ill

, 
19

72
· 

11
 

T
he

 F
oo

d 
C

or
po

ra
tio

ns
 

I6
-J

I-
72

 
2l

io
ll

-7
2 

I 
SO

 
Pa

ss
ed

. 
(A

m
en

dm
en

t)
 

B
ill

, 
( 

os
id

er
at

io
n 

an
d 

pa
ss

-
19

72
. 

in
g)

 

12
 

T
he

 
C

ar
ria

ge
 

by
 

A
ir 

21
-1

1-
72

 
27

-1
1-

72
 

0 
26

 
Pa

ss
ed

. 
B

ill
, 1

97
2.

 
28

-n
-7

2 
(C

on
si

de
ra

tio
n 

an
d 

pa
ss

-
in

g)
 

13
 

T
he

 
A

pp
ro

pr
ia

tio
n 

22
-1

1-
72

 
22

-1
1-

72
 

0 
02

 
PJ

l4
Se

d. 
(R

ai
lw

ay
s)

 
N

o.
 

4 
(C

on
si

de
ra

tio
n 

an
d 

PI
IS

S-
I 

B
iD

,1
97

2.
 

in
g)

 
.... 



~
 ....
 ' 14
 
T
h
e 

A
p
pr
o
pr
ia
ti
o
n 

(
Ra
il
wa
ys
) 
N
o.
 
S 

Bi
ll
,I
9
7
2·
 

I
S 
T
h
e 
A
U-
I
n
di
a 
S
er
-

\'
ic
es
, 
Re
p
1a
ti
o
us
 

(I
n
de
m
ni
t
y)
 

B
DI
, 

1
9
7
2,
 
as
 
ptI
SS
I!
Il 
b
y 

R
aj
y
a 
&
b
M.
 

• 
16
 
T
h
e 
Pa
y
me
nt
 
of
 B
o
n
us
 

(
Al
Qe
nd
me
nt
) 
B
DI
, 

'
9
7
2·
 

1
7 
T
h
e 

A
p
pr
o
pr
ia
ti
o
n 

(
N
o.
 s
) 
Bi
U-.
 
19
72
· 

1
8 
T
h
e 

~
r

r
i

i
n
 

(
N
o.
 6
) 
Bi
ll
, 
19
72
-

1
9 
T
h
e 
Ia
di
a
o 
Rl
i
hr
a
ys
 

(
A
me
n
d
me
nt
) 
Bi
ll
, 

1
m·
 

2
0 
T
h
e 

Ci
De
ma
to
gr
ap
h 

(
A
me
n
d
me
nt
) 
B
Dl,
 

19
72
, 
as
 
p
as
u
d 

by
 
Ra
j
ya
 
Sa
bl
la
. 

2
3-
1
1-
72
 

2
7-
1
1-
7
2 

2
7-
II
-
7'
1.
 

2
7-
II
-
7'
1.
 

2
9-
II
-
7
2 

2
4-
1
1-
7
2 

3
O-
U-
7'
1. 

2
3-
II
-
7
2 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

i
n
g)
 

~
 

. d
er
at
i
o
n 
a
n
d 
pa
ss
-

i
n
g)
 

2
0-
1
2-
7
2 

(
M
ot
i
o
n 
f
or
 r
es
u
m
pt
i
o
n 
of
 

de
ba
te
) 

2
0-
1
2-
7
2 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

i
n
g)
 

1-
1
2-
7
2 

} 
4-
1
2-
7
2 

5-
1
2-
7
2 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

i
n
g)
 

2
7-
1
1-
7
2 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
s'l
-

i
n
g)
 

2
7-
U-
7
2 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

i
n
g)
 

6-
1
2-
7
2 

} 
II
-
1
2-
7
2 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

i
n
g)
 

o 
0
6 

2 
1
0 

o 
18
 

o 
IS
 

o 
0
9 

3 
SS
 

2 
2
S 

o 
0
1 

I 
0
7 

3
0 

2 
I 

Pa
ss
e
d.
 

A 
m
ot
i
o
o 
t
h
at
 t
h
e 
d
e
"
" 

o
n 
t
he
 B
ill
 
b
e 
I
dj
o
u
m
e
d 

f
or
 a
 
w
e
ek
 
wa
s 
a
d
o
pt
e
d.
 

A 
m
ot
i
o
n 
t
ha
t 
t
he
 d
e
ba
te
 

o
n 
t
he
 
Bi
ll
 
w
hi
c
h 
wa
s 

a
dj
o
ur
ne
d 
o
n 
t
h
e 
5t
h 

De
ce
m
be
r,
 
1
9
7
2 
b
e 
r
e-

a
w
ne
d 
wa
s 
a
d
o
pt
e
d.
 

Cl
a
us
e-
b
y-
Cl
a
us
e 
\ 
c
o
n-

si
de
ra
ti
o
n 
n
ot
 
c
o
n-

cl
u
de
d.
 

Pa
ss
e
d.
 

Pa
ss
e
d.
 

Pa
ss
ed
. 

Pa
ss
e
d 
as 

~
 

Pe
n
di
n
g.
 

• 
M
ot
i
o
n 
f
or
 C
O
DS
id
er
ati
on
 
of
 
t
he
 B
il
l 
wa
s 
di
1c
:u
ss
cd
 
t
o
ge
t
he
r 
wi
t
h 
t
h
e 
St
at
ut
or
y 
Re
s
ol
ut
i
o
n 
re
ga
r
di
n
g 
di
sa
p
pr
o
va
l 
of
 t
he
 P
a
y
me
nt
 
of
 B
o
n
us
 
(
A
me
n
d-

me
at
) 
0r
di
PI
Dc
e, 
1
9
7
2,
 

. 
. 

\
A 

.
.
 ~ 



i 
2 

2
1 
T
h
e 

~
i

 
i
n

~
 
Bi
U, 

:1
97
2. 
t
U 
pa
s
Wl
 
by
 

&i
Y
q.
 
SlI
bh
a. 

2
2 
T
h
e 
Di
pl
o
ma
ti
c 
a
n
d 

C
o
ns
ul
ar
 
Of
ti
ce
ll
 

(
Oa
t
hs
 
a
n
d 
Fe
es
) 

(
B
xt
e
n
ai
O
D 
t
o 
~
u
 

au
d 
KI
II
l
u
Di
r)
 
Bi
ll
. 

19
'7
2. 
tI
S 
p
as
st
d 
b
y 

Ra
.i:
la
 
S 
a
bit
a)
. 

2
) 
T
h
e 
A
ut
Mr
is
e
d 
Tr
a
n-

Sl
a
b
o
ns
 
(
Ce
nt
ra
l 

La
ws
) 
Bi
U,
 
1
9
7
2,
 

CII
 
J!
QS
Ud
 
b
y 
R
aj
y
a 

$(
r
6)
,a
. 

2
4 
T
h
e 
C
oa
l 
Mi
ne
s 
L
a
b-

o
ur
 
W
e)
f
v
e 
F
u
n
d 

(
A
m
e
n
d
m
e
nt
) 
Bi
n,
 

1
9
7
2.
 

25
 
T
h
e 
C
Od
e 
of
 C
ri
mi
na
l 

Pr
oc
e
d
ur
e 
Bi
U, 
19
70
, 

as
 
i
nt
T
ot
kt
d i
n 
R
aj
y
a 

S
a
bll
a.
 

2
6 
T
h
e 
D
OI
i
mi
ta
ti
on
 
Bi
U. 

19
'7
2. 

3 1-
1
2-
7
2 

7-
1
2
-
7
2 

2
7 
T
h
e 
U
nt
o
uc
ha
bi
li
t
y 
(
Ea
rl
ie
r 

(
O
Oe
nc
cs
) 
A
m
c
n
d-
s
cs
si
o
n-

m
e
nt
 
a
n
d 
Mi
s
c;
:
u
a
n-

1)
-
4-
7
2)
 

e
Ol
ll
 
Pr
o
vi
si
o
n 
Bi
ll
, 

19
72
. 

4 

3
0-
1
1-
7
2 

)
0-
1
1-
72
 

3
0-
1
1-
7
2 

-
-
-
-
-
-
-
-
-
-
-
-
-
-
-
-

-
-
-
-
-
-
-
-
-
-

5 

5-
1
2-
7
2 

~
r

i
n
 a
n
d 
pa
ss
-

I
n
8)
_ 

4-
1
2-
7
2 

1
3-
1
3-
7
2 

1
4-
1
2-
7
2 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

i
n
g)
 

6 

H.
 
M.
 

o 
0
2 

1 
)
1 

3 
0
9 

8-
1
2-
7
2 

0 
0
2 

(
M 
,
O
o
n 
f
Or 
e
xt
e
ns
i
o
n 
Of 

i
~
 
f
or
 p
re
se
nt
at
i
o
n 
Of 

t
h
e R
e
p
or
t 
of
 t
he
 J
oi
nt
 

C
O
n
u
ni
tt
ee
 )
 

7 
8 

8 2
5 

s 

.
-

9 

-
-
-

Pe
n
di
n
g 

Pe
n
di
n
g 

P.
:
ni
i
n
g 

Pa
ss
ei
 

Re
p
or
t 
of
 J
oi
nt
 C
'l
mr
ai
tt
C
o 

la
i
d 
Oi
l 

~
 T
i
bi
a.
 

Pa
ss
ei
 
lI
S 
.
.
 ,If
II
M. 

A 
lI
l'l
Ii
o
R (
Or 
el
Ct'
en
si
o
D 
Of 

t
b
a
cr
or
 ~

 f
J(
 

t
he
 R
c
p.
Jr
t 
of
 t
h
e 
J
oi
ne
 

C
oa
u
ui
tt
c
o 
u
pt
o 
t
h
e 

fi
r
st
 
da
y 
Of
 
t
be
 
ne
xt
 

...
r
o
n 
WI
ll
 

d
~
 • 

0\
 



28
 
T
he
 
I
n
d
us
tr
ia
l 
De
ve
-

l
o
p
m
e
nt
 
Ba
n
k 
Of 

I
n
di
a 
(
A
me
n
d
me
nt
) 

Bi
ll
,
1
9
7
2.
 

29
 
T
he
 
I
n
d
us
tr
ia
l 
Fi
na
nc
e 

C
or
p
or
at
i
o
n 
(
A
m-

e
n
d
me
nt
) 
Bil
l, 
1
9
7
2.
 

30
 
T
h
e 

~
r
d
 A
rt
il
le
r
y 

. 
r
~

 
(
A
m
e
n
d-

J
D
C
Qt
} 
Bi
ll
, 

1
9
7
2 

as
 J
:;
:;
,e
d 
b
y 
R
aj
y
a 

S 
M.
 

31
 
T
h
e 
St
at
e 
Fi
na
nc
ia
l 

O
or
p
Or
at
i
o
ns
 
(
A
m-

e
n
d
m
e
nt
) 
Bi
ll
, 
1
9
7
2.
 

8-
1
2-
7
2 

8-
1
2-
7
2 

II
-
1
2-
7
2 

3
2 
T
h
e 
I
n
di
a
n
Ta
ri
1f
 (
A
m-

1
4-
1
2-
7
2 

e
n
d
me
nt
) 
Bi
ll
, 
1
9
7
2.
 

33
 
T
he
 
Si
c
k 
Te
xt
il
e 

1
4-
1
2-
7
2 

U
n
de
rt
a
ki
n
gs
 
(
T
a
k-

i
n
g 
O
ve
r 
of
 
Ma
na
ge
-

m
e
nt
) 
Bi
U, 
1
9
7
2.
 

34
 
T
h
e 
C
o
d
e 
of
 C
ri
mi
na
l 

Pr
oc
e
d
Ur
e 
Bi
U, 
1
9
7
2,
 

as 
p
a
u
e
d 
b
y 
R
aj
y
a 

Sa
bl
ta
. 

35
 
T
h
e 
A
d
v
oc
at
es
 
(
A
m-

~
n

i
 1
9
7
0,
 

1
Jj
. 
in
tr
od
uc
ed
 
i"
 

R
aj
y
a 
S
al
i
b
a.
 

II
-J
2-
7
2 

1
8-
1
2-
7
2 

1
1-
1
2-
7
2 

1
2-
1
2-
7
2 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

'i
ns
) 

1
2-
1
2-
7
2 

1
3-
1
2-
7
2 

(
C 
)
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

i
n
g)
 

1
4-
1
2-
7
2 

1
5-
1
2-
7
2 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

i
n
g)
 

1 
J
7 

2 
0
7 

I 
4
3 

1
9-
1
2-
7
2 

0 
0
3 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

i
n

~
 

0 
2
8 

1
5-
1
2-
7
2 

1
1t
-I
2-
7
2 

1
9-
1
2-
7
2 

(
Cj
ns
i
d
=r
at
i
o
n 
a
n
d 
pa
ss
-

i
n
g)
 

1
8-
1
2-
7
2 

3 
19
 

4 

-' 

2 
:1
 

6 2
0 

2 

P
Q
g
e
d 

Pa
ss
ed
 
as 
t
mf
3
11
4k
J 

Pe
n
di
n
g 

P
as
s
ej
 
as
 
a
me
n
de
d 

Pa
ss
ed
 

P4
s$
' 
i 
af
 

r
~

dd
 

P
e
Q
di
nI
 

R
e
p
or
t 
of
 
J
oi
nt
 
C
o
m-

mi
tt
ee
 
l
ai
d 
o
n 
t
h
e 
T
a
bl
e 

--
J 



J 
2 

3 
.. 

, 
6 

7 
8 

9 

3
6 
T
he
 
Na
ti
o
na
l 
Li
br
ar
y 

1
8-
1
2-
7
2 

2
0-
1
2-
7
2 

H.
M.
 

A 
m
ot
i
o
n 
f
or
 
ad
jo
ur
n
m
C
Dt
 

Bi
U,
1
9
7
2.
 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

I 
35
 

of
 
t
he
 
de
ba
te
 
On
 
t
he
 

i
n
g)
 

Bi
ll
 
wa
s 
a
d
o
pt
e
d.
 

2
2-
1
2-
7
2 

0 
01
 

A 
m
ot
i
o
n 
t
h
at
 t
he
 
de
ba
te
 

(
M
ot
i
o
n 
f
or
 
re
s
u
m
pt
i
o
n 

o
n 
t
h
e 
Bi
ll
 
w
hi
c
h 
wa
s 

of
 d
e
ba
te
) 

a
dj
o
ur
ne
d 
o
n 
t
he
 2
0t
h 

De
ce
m
be
r,
 
19
72
 
b
e 
re
-

s
U
me
d 
wa
s 
a
d
o
pt
e
d.
 

2
2-
1
2-
7
2 

0 
0
2 

25
 

A
n 
a
me
n
d
me
nt
 
f
or
 
re
fe
r-

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

e
nc
e 
of
 
t
he
 
Bi
ll
 
t
o 
a 

i
n
g)
 

J
oi
nt
 
C
o
m
mi
tt
ee
 
wi
t
h 

i
ns
tr
uc
ti
o
ns
 t
o 
r
e
p
o
n 
b
y 

t
he
 1
5t
h 
da
y 
of
 
M
ar
c
h 

19
73
 
wa
s 
a
d
o
pt
e
d.
 

' 

3
7 
T
h
e 
Cu
st
o
ms
. 

G
ol
d 

1
8-
1
2-
7
2 

Pe
n
di
n
g 

0
0 

(
C
o
nt
r
ol
) 
a
n
d 
Ce
nt
ra
l 

E
xc
is
es
 
an
d 
Sa
lt
 

(
A
me
n
d
me
nt
) 
Bi
ll
, 

19
72
. 

38
 
T
h
e 
La
cc
ad
iv
e, 
Mi
ni
-

r 
1
8-
1 2
-
7
2 

Pe
n
di
n
g 

c
o
y 
a
n
d 
A
mi
n
di
vi
 

Is
la
n
ds
 

r
i
~
 

~
i
n

 •
 

39
 
T
h
e 
M
ul
ki
 
R
ul
es
 
Bi
ll
, 

1
8-
1
2-
7
2 

0 
57
 

19
72
. 

(
M
ot
i
o
n 
f
or
 

le
a
ve
 
t
o 

i
nt
r
o
d
u
Ce
 

wa
a
he
l
d 

o
ve
r)
 

1
9-
1 2
-
7
2 

0 
1
7 

2
1-
1
2-
7
2 

5 
0
6 

31
 

~
 

(
C
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
-

i
ns
) 





su
M
M
A
Ry
 

t.
 
Bi
ll
s 
pe
n
di
n
g 
at
 t
he
 e
n
d 
Of 
t
he
 J
al
t 
&e
ls
io
n 
. 

2.
 
Bi
ll
s 
i
nt
r
o
d
uc
e
d 

3. 
Bi
ll
a 
o
p
p
os
o
d 
at
 i
nt
r
o
d
uc
ti
o
n 
st
a
ge
 

4. 
Bi
ll
s 
p
a
s
s
e
d 
b
y 
Ra
j
ya
 
Sa
b
ha
 
a
n
d 
la
i
d 
o
n 
t
he
 T
a
bl
e 

s. 
Bi
Ua
 
re
t
ur
ne
d 
b
y 
Ra
j
ya
 
Sa
b
ha
 
wi
t
h 
a
me
n
d
me
nt
s 
a
n
d 
la
i
d 
o
n 
t
he
 T
a
bl
e 

6. 
B
W. 
p
a
s
s
e
d 
• 

• 
7. 
Bi
na
 
ne
ga
ti
ve
d 

8. 
Bi
ll
a 
wf
t
h
dr
.
w
a 

9. 
Pl
li
rt
-
di
aa
Js
sc
d 

10
. 
D
e
b
at
e 
ed
j0
1
U
De
d. 
. 

I 
I.
 
Bi
UI
 
re
fe
rr
e
d 
t
o 
Se
le
ct
 C
o
m
mi
tt
ee
 

1
2.
 
Bi
ll
s 
re
fe
l
Te
d 
t
o 
J
oi
nt
 C
o
m
mi
tt
ee
 

13
. 
Bi
ll
s 
or
i
gi
na
ti
n
g 
i
n,
 
a
n
d 
re
fe
rr
e
d 
t
o 
J
oi
nt
 
C
o
m
mi
tt
ee
 
b
y 
Ra
j
ya
 
Sa
b
ha
 
i
n 
re
s
pe
ct
 
of
 
w
hi
c
h 
m
ot
i
o
n 
f
or
 
c
o
nc
ur
re
nc
e 
wa
s 
a
d
o
p-

te
d 
b
y 
L
o
k 
Sa
b
ha
 

I
4.
 
Bi
l
k 
pe
a
di
D
g 
at
 
t
h
e 
e
n
d 
of
 
t
h
o 
s
Cl
hi
on
 
"i
de
 
pa
ra
 
N
o.
 
97
6 
of
 
L
o
k 
Sa
b
ha
 
B
ul
l
et
i
n-
P
ar
t 
II
, 
da
tc
x1
 
t
he
 
3r
d 
Ja
n
ua
r
y,
 i
m 

1
3 

2
2 2 8 Ni
l 3
0 

Ni
l 

Ni
l I 2 

.. 
Ni
l 

0 

1 t 

~
 



SI
. 
N
o.
 

~
 

I I 2 3 4 

Ti
tl
e 
of
 
t
he
 B
il
l 
a
n
d 

M
e
m
b
er
-i
n-
d
J
a
q
e 

2 

T
h
e 
Ol
m
p
a
ni
el
 
(
A
m
e
n
d-

me
nt
) 
Bi
ll
, 
1
9
7
2 

~
d
 -

_
I
 
o/
ll
et
i
o
ns
 
3
2
6 
a
n
d 

6
1
9)
 
b
y 
S"
,"
i 
Na
wa
l 

Ki
a
h
or
e 
S
ha
r
ma
. 

T
h
e 
C
o
ns
ti
t
ut
i
O
n 
(
A
me
n
d-

, 
me
nt
) 
Bi
ll
, 
1
9
7
2 
(
Al
M
n
d-

m
mt
 
0' t
n'
t
Ul
u 2
2'l
l' 
et
c.
) 

b
v 
S 
ri
 
Di
n
e
n
h
a
u
a
-

c
ha
i
y
ya
. 

T
h
e 
Mi
n
es
 
(
A
me
n
d
me
nt
'!
 

Bi
ll
, 
1
9
7
2 
(
A
me
ml
me
rl
t 
(.
} 

se
et
io
ru
 
1
2 
.. 
6
4,
 
e,
c.
) 
b
y 

S
hr
i 
S.
 
C.
 
Sa
ma
nl
a.
 

T
h
c 
C
oi
r 
I
n
d
us
tr
y 
(
A
m .
. r
~

i
D
e
Ot
) 
s
m, 
1
9
7
2 
(
A
me
n
d-

_
t
 
oj
 
fI
C'i
on
s 
1
0,
2
0,
 

.t
c.
) 
b
y 
S
hr
i 
S.
 
C.
 

Sa
ma
nt
a.
 

S 
T
h
e 
Dc
Jl
!.i
. 
R
e
nt
 
. 
C
o
nt
r
Ol
 

(
A
me
n
d
me
nt
) 
Bi
ll
. 
1
9
7
2 

(
Af
f
N7
It
l
m
mt 
of
 
se
cti
on
 2
) 

by
 
S
hr
i 

~
i
 B
h
us
ha
n.
 

(I
I)
 P
ri
v
at
e 
M
e
m
b
er
s'
 
BI.
1e
 

D
at
e 
of
 

D
at
e 
of
 

D
at
e 
or 
di
sc
us
si
o
n 

i
nt
r
o
d
uc
ti
o
n 
la
yi
n
g 
o
n 

i
n 
L
o
k 
Sa
b
ha
 

t
h
e 
T
a
bl
e 

(i
n 
c
u
e 
of
 

Bi
ll
s 
pa
ss
e
d 

b
y 
R
aj
y
a 

Sa
b
ha
) 

3 
4 

5 

1
7-
1
1-
7
2 

1
7-
1
1-
7
2 

1
7-
II
-
7
2 

1
7-
1
1-
7
2 

1
7-
1I
-
7
2 

Ti
m
e 

ta
ke
n 

6 

H. 
M. 

N
o.
 
of
 

N
o.
 
of
 

Pr
os
re
ss
l
Re
ma
r
ks
 

a
me
n
d
me
nt
s 
a
me
n
d
me
nt
s 

ta
bl
e
d 

ca
rr
ie
d 

~ 

7 
8 

9 

Pe
n
di
n
g 

... ' ... 
P
e
n
di
n
g 

P
c
n
di
n
g 

P
e
n
di
n
g 

P
e
n
di
n
g 



~
~
~

1 
:2
 

6 
T
h
e 
Pr
e
ve
nt
i
o
n 
of
 
C
o
w 

SI
8!
l
g
bt
er
 
Bi
ll
. 
1
9
7
1 
Ly
 

S
hr
i 
B.
 
S.
 
C
h
o
w
ha
n.
 

7 
T
h
e 
C
O
D
St
it
ut
io
n 
(
A
me
n
d-

m
e
nt
) 
Bi
ll
. 
1
9
7
1 
(
A
me
n
d-

"
"
"
" 
oj
 
ar
ti
cl
e 
2
4
0 
a
n
d 

Fi
rs
t 
Sc
""
,,
i
6)
 
b
y 
S
br
i 

B.
 
K.
 
Da
tc
h
o
w
d
h
ur
y.
 

8 
T
h
e 
Pr
e
ve
nt
i
o
Q 
of
 
F
o
o
d 

A
d
ul
te
ra
ti
o
n 
(
A
m
e
n
d
m
e
nt
) 

Bi
U.
 
1
9
7
2 
(
A.
..
..
a
m
mt
 
oj
 

ss
ai
or
u 
2.
 
~

 
et
c.
) 
b
y 
S
hr
i 

P.
 
Ve
n
ka
ta
s
u
b
ba
ia
b.
 

3 

(
Ba
rl
ie
r 

Sc
<;
si
cc
.-
-

2
8-
5-
7
1)
 

(
Ea
rl
ie
r 

~
i

n

2
8-
s-
n)
 

1-
1
2-
7
2 

9 
T
h
e 
C
hi
l
d 
Ma
rr
ia
ge
 
Re
s-

1-
1
2-
7
2 

tr
a
mt
 
(
A
me
n
d
me
nt
) 
Bi
ll
, 

1
9
7
2 
(
A
me
n
d
me
nt
 o
f 
se
ct
io
m 

2.
 
3.
 
et
c.
) 

b
y 

Dr
. 

L
u
mi
n
ar
a
y
a
n 
Pa
n
de
y;
;.
 

1
0 
T
h
e 
C
oi
r 
I
n
d
us
tr
Y 
~

n
d

1-
1
2-
7
2 

m
e
nt
) 

Bi
U.
 

1
9
7
2 

(
A
me
n
d
m
m.
 
oj
 
se
c.i
on
s 

4.
 
8,
 
et
c.
) 
b
y 
S
hr
i 

C. 
·
K. 
C
ha
n
dr
a
p
pa
n.
 

l
I
T
h
e 
C
o
ns
ti
t
ut
i
o
n 
(
A
me
n
d
me
nt
) 
1-
1
2-
7
2 

Bi
U, 

1
9
7
2 
(
O
mi
ss
i
ol
l 
of
 

ar
ti
cl
e 

2
9
0
A)
 

b
y 

S
hr
i 
R.
P.
 
Ul
a
ga
na
m
bi
. 

4 
s 

(
Ea
rl
ie
r 
S
e
S!
i
o
n-

1-
9-
7
2
) 

1
7-
1
1-
7
2 

(
F
ur
t
h
er
 C
O
D
Bi
de
-

Cl
it
io
n)
 

1
7-
1
1-
7
2 

1-
1
2-
7
2 

l C
o
ns
i
de
ra
ti
o
n)
 

6 

H.
M.
 

1 
4
9 

(
E
xc
l
u
di
n
g 

1 
hr
. 
1
7 
mt
s.
 

ta
ke
n 
d
ur
i
n 
lJ
 

t
h
e 
Fi
ft
h 

Se
ss
i
o
n)
 

1 
~

 

7 
8 

1 

9 

M
ot
;
o
n 
f
or
 
c
o
ns
i
de
ra
ti
o
n 

wa
s 
ne
ga
ti
ve
d 
O
D 
1
7-
1
1-

7
2.
 

O
n 
1-
1
2-
7
2.
 
t
b
e 
de
ba
te
 

o
n 
tl
.e
 
m
ot
i
o
n 
f
or
 
c
o
n-

si
de
ra
ti
o
n 
of
 
t
he
 
Bi
ll
 

Wl
I
S 
a
dj
o
ur
ne
d.
 

Pe
ni
n
g 

P
e
n
di
n
g 

P
e
n
di
n
g 

P
e
n
di
n
g 

P
e
n
di
n
g 

... tot 



U 
T
h
e 
<!
on
it
ih
it
io
lt 
(
Ai
d-

1-
1
1-
1
2 

.. 
.. 

• •
 
. ; 

.. 
i'
e
o
di
q 

~
 

e
n
d
me
nt
) 
Bi
ll
. 
1
9
7
2 

~
 

C
A.
",
mc
ln
r
Mt 
0/
 
a
ni
c
h 

" 
3
2
4)
 
b
y 
S
hr
i 
R.
 
P. 

~
 

Ul
a
pl
a
m
bi
. 

f 
1
3 
Th
e 

N
at
i
o
n
u 
Ri
l
e 

C
Ba
rll
er 

.. 
1-
1
2-
7
2 

i 
34
 
, 

Wi
t
h
dr
a
w
n 

Tr
ai
ni
n
g 
&d
ie
me
 
Bi
ll
. 

S
es
si
o
n-

~
 

1
9
7
1 
b
y·
 S
hr
i 
S.
c.
 

1
9-
11
-
71
) 

~
n
i
d
r

i
 ) 

Sa
ma
nt
a. 

1
4 
T
he
 
Ri
Ye
r 
Co
rp
or
ar
i
Oi
l 

1
5.
1
2 .
7
2 

.. .
 

•P
e
n
4i
n ,
  
, 

Bi
U, 
1
9
7
2 
b
y 
S
hr
i 

R.
P.
 
UJ
ag
an
a
mb
i. 

" ,
. 

, 
. 

I, 
T
he
 

C
o
ns
ti
t
ut
i
o
n 

(
Ea
rl
ie
r 

1
5-
1
2-
7
2 

2 
0
2 

I 
Di
sc
us
si
o
n 
O
D 
t
h
e 
ma
&i
o
D 

l
A
me
nc
l
me
nt
) 
Bi
ll
, 

S
es
si
o
n-

(
C
o
ns
i
de
ra
ti
o
n)
 

f
or
 
c
o
ns
i
de
ra
ti
o
n 
"
D
Ot 

1
9
7
2 
(
A.
m
Df
Il
me
", 
0/
 

3
0-
3-
7
2 

. 
c
o
nc
l
u
de
d •
 

Bi
gh
r"
 
Sc
lt
ul
ul
,)
 
by
 

n
~

 
• 

Dr
. 
K
a
mi
 
Si
D
p.
 

" t ~
 
. , t' I 



SUMMARY 

I. BiDs pending at the end of the last 8C88ion • 

8. Bi1lB introduc:cd • • • 
,. Motion for consideration neptived • 

.to Bill withdrawn • 
s. Debate adjourned • 

.s. Part-disawed 

• • • 
• • • • • 

7. Bills pending at the end of the 8C88ion f/id, para No. 977 of Bulletin 
dated the 3fd January, 1973. 

14 

100 

n 

f 

I 

I 

I 

Part II. 
109 



51. 
, No. 

Brief Subjeot Name of the MeDi .. 
ber who called 
attention 

Name of the 
Minister 

DIItIf of S_lDt 

Time 
taken 

H. M 

I. Pakistan', intransigence in deli- ri~ Atal Biharl Sardar Swaran Singh o' 41 
neation of ~ line of oontrol VaipaJee . Ii. I ~ 
in Jammu & ~  13-1I-J97a 

"2. Disturbances ~ Alum QD langu-Shri Priya Ranjan Shri K. C. Pant. o' SS 
age issue.' Du Munsi 

14-1I-11i/72 

3. The recovery df letter bombs Shri Sham Bhusliin SflrilJ;N. JNhupiiil 0'45 
in ft110uw PI'It Oftlcel of the "  ' i  "  -.. 

country. ISrlrIi*r,1i 

... Leakage b!ao .,.,.. II1-*t flf Sbrt ~ MINij 8M L.N. MitIn ~ 
woollen ~  imported ". i. I. I, 
in thc.prb oCrap. u~  

ts. The closure of Deihl University Shri Japnnath Prof. i. uru ~ 
on account of violence in the Mishra '  ( ! 
Campus. 17-11-1972 

6. The Suptente Court 1tutiement Shti r~d i u  Shri Ra1't1 Nhvai 
on MUlkI RUles iii' Andhra Mirdha 
Pradesh. -------

~ 

7. The power shortAJI! 1ft Uttar Pra- Shri  S.M. Banerjee SItti Baijnatb ~ o· 2S' 
deah. ~  " His • 

8. The capture of railway stations Shri Biswanarayan 
in cert.,m ~ ~  And.hra Shatri 
r~ id~  aM ~ ~ d  to 
Ral way properties. 

9. FBilun! of tile Fith CMporationSliti SUarQuha 
to import fish from Bangladesh. 

10. n r ~ in the I.I\.F. flying Shri ~  Gupta 
accidextt9 cuJminaq in the 
t!!lic death on 26-U-I972 of 
Wing C011UlW1der Gjutam. 

II. Exodus of famine .stricken. people I Shri Madhu DalLda-
from rural cell of ~ "'CC 
tra to citica ~ tianlbay and 
Poona due to ~  of food 
and drinking water .. 

U. The proposal by Neyveli i n~ Shri G. i ~ n 
Corporation cioae down Ita . 
Briquettinl' and Carbonisa-
tionPlant. .  -

"See also 51. No. 23. 
t See also SI. No. IS. 

15 

22-n-I972 

Shri T. A. PBi 

Skri F8Ithtuddib 
Ali Ahmed 

, ,ilL 

27-11-197& 

Shri V.C. SI),uJr4 
.. , . [ . 

~  

Shri Fakhruddin Ali 
~ , 

Shri Shah Nawaz Khan 
, . t 't' 

0'35 
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13· The Customs hold up of ~  Shri P. Venkatasu- Shri Y.B. Chavan 0'28 
tonna of cashew kernels ati- bbaiah 
ned for Soviet Union at CochIn 
harbour. 

4-12-1972 

14· Stoppage of grant by the U.G.c. Shri S.M. Banerjee Prof. S. Nurul Hasan 0'S3 
, to several colleges in Punjab and 
Haryanl resulting in their S-12-1972 
closure. 

tIS. The recent demands' of 'Delhi Shri Japnnathrao Prof. S. Narul 1'01 
University students. Joshi Huan. 

6-12-1972 

~ 
16. Arrest of ~  of Union Shri Vasant Sathe Shri Uma Shanker 0'23 

Health ." 's food squad Dibhit 
on 5-12.,.72 by U'p. Police It 
Chandous in Uttar Pradesh. 8-12-1972. 

17· ~  by the West Bengal Shri B.K. Duchow- Shri Pakhruddin 0'41 
vermnent to the Central dhury Ali Ahmed 

Government for permission to 
~  Dals from the Food II-12-1972 
~ i n of India's stocks 
in est Benpl. 

~  Closure of the Banaras Hindu Shri Atal-Bibari Prof. S. Nurul Hasan 0'54 
University. Vajpayee 

12-u-1972 

19· Protest by the employees of 
Reserve Bank of India on 

Shri Madhu Dandavate Shri K. R. Ganesh 0'20 

12-12-72 apinst the procedure 
for destroyina soiled currency 

13-12-1972 

notes. 

20. Floods in Tamil Nadu Shri G. Viawanathan Dr.K.LRao 0'29 

14-12-1972 
~  

~  Lack of Central Assistance to Shri M.e. Dill Shri AnDuahib P. 0'38 
Rajasthan to tide over famine SbincSe 
condition prevailing in I2,Soo 
villages there. IS-12-1972 

22. Murder of a Harijan student Shrl Shankar Dayal Shri Ram Niwu 0'3S 
in Hathras, Uttar Pradesh. Singh Mirdha 

19-12-1972 
~ 

*23· Tour of riot-affected areas of Shri Samar Guha Shri K.C. Pant 
Assam by -Shri K. C. Pant, 1'18 
Minister of State and 
lateU situation there. 

the 21-12-1972 

2.4- Delay in accordin, If!roval to Shri Bhoaendra Jha Shri Pakhruddin 0'23 
land ceilinS legia . ons of Ali Ahmed 
Bihar, Andhra Pradesh, Mlha-
rashtra and other States. 22-12-1972 

*See also 51. No.2 
t£ce aha 51. No. S. 
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s. DIVISIONS 

Number of Division. held-Io 

6. FINANCIAL BUSINESS 

Subject Date of 
presentation 

Supplementary Demands for 
Grants in respect of the Budaet 
(Railways) for 1972-73. 

-Demands for Bxce,t.lla GraDll in 
mpect of the BUaaet (RailwaY') 
for 1970-71. 

Dat:;: 
diSCUSlioD 

22-11-72 Discuasion and voting 
OD Supplementary 
Demands for Grants 
(Railways). 

23-II-72 DiIcua,ion and voting 
on Demand, for 
Bxca. Grants (Rail-
ways). 

(U) GeaeNI ...... 

Supplementary Demands for Grants ~ 
in respect of the Budaet 
(General) for 1972-73. 

Demands for Bxceu Grants in 
roIpcct of the BucJaet (General) 
for 1970-71. 

22-11-72 

23-n-72} Dilcuasion and votina 
~  on Supplementary 
27-II-72 Demand, for Grants 

(General). 

27-11-72 Disc:ulaion and vodDa 
on Demands for Bx-
cas Grants (Geneal). 

7. LEAVB OF ABSBNCB 

Time 
taken 

H.M. 

2'35 

0'47 

SI. 
Ne. 

Name of Member Period for whic:h leave srmted Datewbeo 
leave 
sranted 

I. Shri MartaDd SinIh of Rewa. 

2. Shri Tula Ram 
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em Modoa uaadel' Rule 374 for ~ of ~  

Brief Subjq:t 

Susp:nsion of ShfiJyotirmoy 
Bosu from the sertrice onh,e 
House fqr ~ dVS: 

Name of Member 
Who 8IPved 

Sliri Raj Bahldur 

Date on 
whida' 
aioncI 

Time 
tatCn 

H. M. 

1"09 

9. OATH OR AFFIRMATION 

Serial 
No. 

Name Constituency State Languaae of 
oath! 

affirmation 

I Shri K.. ChikkaIinpiah .' Mandya Mysore Bnllish 
(oath) 

~ SJui P. G. Mava1ankar • AAaledabkt Gujuat Hilldi 
(oath) 

10. OBITUARY RBFBRBNCBS 

Serial Name and particulars of Date of -Date on Time 
No. McmbcfW death which tlltcn 

~ 

.1 a 3 , , 

J,' -8m! c. C. Dcsai, 
H. M. 

a3-9-72 "-"-7> ~ littin, Member of Lot Sabha. 

/Swami 'Ramanand Shastri, .[37-9-": ~  
.' sittin, Membcr of Lot Sabha. 
" 
~ Shri Shiva Chandita, 15-10-72 13-II-72 
.. sittin, Membel of bit . Sabia. 

/' Shri M. Rajanpm, 22-10-72 13-II-72 
sittin, Member of Lot Sabha. 

~ 
Shri Jaaannath Des, Member ~~ ~ ,1 ' 13-II-72 0-42 
Ccntral ~ i  Asscmbly and 
Provincial, arliamcnt. 

19 : 4 

~ r  

Adopted.. 

Date 

Remarb 

::z 

6 

' .:, 



-• 
1 ::& 3 4 

+6. Shri'Manu Subedar, 100Jo-72 13-11-7::& 
_ Member of the Central LClialative J.' Assembly. 

• Sliri R. S. Vidyartbi, ::&8-J0-7::& 13-u-72 
Member of thc Fourth Lok Sabba. 

1. Shri R. Sanbr, 7-11-7::& I3-11-7::& 
+ Member ~ the Constituent ..... cJr.bly. 

+.9-SlIDt Fatch Sinab 30-J0-7::& 13-11-7::& 

~  Shri N. M. LinJlDl, 3-Ia-7::& 6-1::&-72 
Member of the First Lok Sabha. 

~ i r ~ Akbar, 5-12-72 6-1::&-72 
Mem er of the Second Lok Sabha. 

1 I. PAPERS LAID ON THE TABLE 

(i) By Government 

(ii) By Private Members 

S 

H.M. 

1>-08 

• 

6 

378 

Nil 

1::&. PERSONAL EXPLANATION UNDER RUlJ! 357 

SI. 
No. Brief -Su'biect 

Name of Member who 
made the perlODal 
explanation 

I. Wearinl of a badF by Shri Piloo Mod), Sbri Piloo Mod), 

Date Time 
tatm 

H. M. 

,. Certain remarks alout Shri Somllath Sbri SomnathChatterjee J3-Ja-72 0-03 
Chatterjee made by. Shrimlti Maya RaJ 
in the House on 8-1a-72. 

13. PB1lIIONS 

Prelented b), Members ::& , 
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IS. ~  

i ~ 

Number of Questions put down in Question Lists 

Number of Questions orally answered 

(ii) V ...... 

Number of Questions put down in Question Lists ar.d written lUI&wtlS furnished 

(iii) i!IIa4rt ft .... 

Number of Questions Put down in Question Lists 

Number of Questions orally answered 

S80 

253 

I 

I 

= 
·Includes 156 Unstarred Questions deleted or withdrawn ~  Members or r r ~ 

from one Ministry to another Ministry. 
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18. STATBMENTS BY MINISTERS 

(i) Suo-moto Statement. made/lalel uDdel' Rule ,,2 
Sl. 
No. 

I 

Subject 

• I. Price situation • 

-2. Drought situation in the country 

Name of Minister 

Shl1 Y. B. Chavan 

Shri F.achr1lddin 
Ahmed 

-3. Agricultural Production ;Procramme Shri ~dd n 

Ahmed 

.. 4. In::idents al Kinpway CamP, Delhi Shri K.C. Pant 
on 14-II-72. 

\ jJ: G.lVernment titrsinesl ~ the week Shri Rill Bahaiiur 
" commenCing W 2i.t November, 

1972. • . 

6. G:wernment b:llin, ••• for the week Shri R'; Bahadur 
commencinS the a1th"November, 
1972• 

Ali 

Ali 

,. Mulki Rules issue • 
8. Release of Prisoners 01 War . 

Shrlmati IndiJa Gandhi 

SaMar Swaran Singh 

9. Guru Gobind Singh Mediaal Col- snr ~ Sh&bkar 
lege lit Faridaba:t Dikahit 

¢. 
''; 

G.wernment business hit the week Shri Raj Bahedur 
commencing the 4th December, 
1972. 

I I. Accidents to New Delhi Hyderabad Shri T.A. Pai 
Dakshin Bxpress and .Tanat.a 
Expres, on the 2nd .ad 1rd De-
ce,.betj ~  relpectlvely. 

u. Incident. which took place in the Shri K. ~  Pllnt 
Delhi tJnivenitY On 6-12-72. 

I). G;>vcl1unent ~ in  .. for the week Shri Rai Bahadur 
'J commencing the I uh Deocmber, 

1972. 

14. Diamiltal of Shri V. P. Malhotra, Shri Y.B. Chavan 
former Chief. Casbierof the State 
Bank of :india, Parliament Street. 
New Delhi. 

IS. Finali,ation oethe line of control in Sardar Swaran Singh 
Janmll ami 'Xahmir. 

-Statemtnu were laid OR the Table. 

DIle Time taken 

H. M. 

13-IJ-7l . c..o-.c I 

. I4-JI-721 

; I4-Il-72 

IS-II-72 

17-11-12 (-<)6 

24-11-72 

27-II-72 

rao-H-72 

ri$-I2-72 

! ,7-12-72 

12-12-72 

(-34· 



I a J 

,i 

V"16. Government business for the week Smi Rai BaIuIchtr 
commencing the 18th December, 
1972. . 

"17. Incidents at villgcs ~ni and Nonari Smi K. C. Pant 
in Aiamgarh, Uttar r ~  

18. B¥.Pt&Ition of SGri N.  N. I>ctai. Shri SUmtdra AS SJblh 
:Piist Secretary iii the High ~ 
mission of India in Kampala. 

19. ~  over of wholcM&e trade in Shri Fal'hruddin Ali 
wheat and rice. Ahmed. 

20. Acticm takc.Don &hemapcction Rp9f't SIwi K. v.a.,Ilb ... tha 
in the case of Bel!pJl' Supr and Reddy. 
Allied lnduttrles Ltd. 

Further develOpment regarding Shri Suren dra Pal Sir ,h 
exp'lJaion of Snd N. N. Desai, 
First Secretary in the High Com-
mission of India in Kampala. 

a2. U.S. bombing in. Vietnam .• 

SI. 
No. Brief Subject 

Shri ur nd~ Pal S'r.th 

Name of Minister 

15-12-72 

15-12-72 

21-12-72 

22-12-72 

22-J2-72 

~i  

5 

~ 

0-02 

c-08 

C-C4-

0-C2 

C"t3-

0-(2. 

(-(6 

Time 
tak(n 

---------------------------------

• 1. Correcting the answer g;ven on Smi K.R. Gaiiesh 
U!-8-72 to Stau:..:d QueFtion No. 
261 regarding arrears of Direct 
Taxes. 

"'2. Correcting the answer given on Shri L. N. Mifl'.IB 
8-8-72 to Starr.;:d Question No. 
123 regarding trade relations with 
Formosa. 

3. Correcting the answers i~ on Shri K.R. Ganem • 
4-8-72 to ~ Question Nos. 
83 and 90 re_arding strike by 
employees of Reserve Bank of 
India. 

4. Correcting the answer ,:ven on Smi V.e. Shukla 
19-5-72 to Starred Question No. 
902 reiarding. Indian space 
violations committed by Pakistan 
helicopters in Kashmir. 

"'3. CClrtectil'l.g the answer givl!h i)n 2-5-72 Shri A. C. G..:oi.e 
to Starred question No. 642 
i!tpr4inl foreillll ada •• o .. ~ 

~ ned through export of ftlals. 

"'Statements were laid on the Table. 

HM . 

17-11-72 

17-1 i~  

o-or. 

~ 0·01. 

. 8-12-72 
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-6. Correcting the answer given on Prof. Sher Singh 
29-5-72 to Starred Question No. 

~ rePrding supply of 
fl\lI quantity of milk bv Delhi 
Milk Scheme to catering establish-

11-12-72 

ments in Parliament House. 

19. STATEMENT SHOWING TIME TAKEN ON VA1HOUS KINDS OF 
BUSINESS 

Businesa 

ADJOURNMENT MOTION 

BILLS-

(4) Government Bills 

(6) Private. Memben' Billa. 

BUDGBTS-

(4) RaiIW&J BudFt 
(6) General lIudset 

CALLING ATTENTION NOTICES (Rule 197) 

.DISCUSSIONS-

(4) Half-an-Hour Discussions (Rule SS) 
(6) Shon D1lration Discussions (Rule 19;\) 

MOTIONS (Rules 191 and 342) 

IQUESTIONS 

.RESOLUTIONS-

(4) ~ n  Resolution 

(b) Statutory Resolution 
ee) Private Memben' Resolutions 

~  (Rule. 3S7, 372 and ?o77 and Direction 
16) 

-OTHER MATTBRS such as Oath or Affirmation, Papen 
laid on the Table. Obituary References, Privilcie issues, 
Points of Orders etc. .. 

.Stltement& were laid on the Table. 

Time 
taken 

H. M. 

5-48 

9-17 

Percentage to· the 
total time 

1·8 
y' 7 

1'8-y6 

27--49 

1-06 0'6 

•• 
S-OO 2'7 

4-53 2'6 

IS-S7 8'7 
----

183-::0 100'0 

uJoint disC:Hsion took place on Statlltory Resolution [llide Itatemont uS (ii), P·24] 
,.nd motion for consideration of the connected Government Bill (vitk Statcment 3 (i), pp 2 to 10 
S. No. 16). Time taken on joint disCU88ion has becn shown under Government ibUs. . 




